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use of foreign brand names will not
be permitted Jar. the purppee of in-
ternal sales in the industrial licence
granted to this company are being as-
certained from that Ministry and will
be laid on the Table of the House.

{d) Such action as may be necessary
against them, in case it is found that
they have violated the provisions of
I(D&R) Act ang fouted other con-
ditions in respect of industrial licence
granted for the manufacture of Tri-
methoprim and Sulphamethoxazole
formulations, ete., will be taken.

Polintion, of Ganga by Efflnent from
Barauni Refinery

8780. SHRI ¥ E HORO: Will the
Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whether Government are aware
of the continuing pollution of the
Ganga by the effluent from the Ba-
rouni Refinery in Bihar; and

(b) if so, what steps are being
taken or have been taken by Govern-
ment to prevent the pollution of the
river?

THE DEPUTY MINISTER IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (SHRI C P. MAJHI):
(a) and (b). The refinery has taken
adequate steps to treat the effluent,
and the discharge into the river
Ganga meets the prescribed standards.

Expenditure on Renovaticy of Sindri
Fertilizer Plant

8781, SHRI N E. HORO: Will the
Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(@) the expenditure likely to be in-
curred by Government on renovation
of the Mindri Fertilizer Plant; and
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(b) the amount of foreign exchange
involveq therein?

THE DEPUTY MINISTER IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (SHRI C P. MAJHI):
(a) and (b). A Renovation programme
costing about Rs 10.45 crores includ-
ing a forelgn exchange component of
Rs. 3.21 crores has been planned in
two phases. In addition a Rationalis-
action programme (costing Rs. 39
crores) for production of 346,000
tonnes of triple superphosphate, and a
Modernisation programme (cbsting
about Rs. 89 crores) for production of
128,000 tonnes of nitrogen are con-
currenctly under implementation.

Petrol Pumpg in Punjab

8782. SHRI RAGHUNANDAN LAL
BHATIA; Will the Minister of PET-
ROLEUM AND CHEMICALS be
pleased to state-

(a) whether existing petrol pumps
are sufficient to meet Punjab require~
ments;

(b) whether any allotment of petrol
pumpg has been, made to Punjab
during 1974-75; and

(c) if so, particulars thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (SHRI C. P. MAJHI):
(a) The existing network of retail
outlets of all oil companieg put toge-
ther is sdequate to meet the present
requirements in Punjab. To cater to
the growth in demand, Oil Companies
have also been setting up new outlets
in Punjab based on their commercial
considerations.

(b) and (c). No allotment of petrol
pumps is made by the Government.
Retail outlets set up oy the oil com~
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panies tn Punjab during 1974-75 are however, ag below:
(1) 1.O.C.(x9%4-7%) , . . . . Raipura, Maur, Goniana, Mudki.
Apart from these IOC also took over 10 outlets frcm Caltex during this pericd.

«(2) &. P.C.(x974-75) . . . . . Chheharatta  (Resitement case)

- . . . . . Patigla, Fandkot, Sirhind, Ahmedgarh,
G 1.B.P ('9_74 75) Dhakolt & Samrala. mecgar
€4) Burma - Shell (1974) . . .+ Malikpur.

Accldenty at Unmanned Railway Cros- Wagon Shortage in Punjab

sings in Punjab during 1974-75
8784. SHRI RAGHUNANDAN LAL

BHATIA: Will the Minister of RAIL~
8783. SHRI RAGHUNANDAN LAL
BHATIA: Wil] the Minister of RAIL- WAYS be pleased to state-

WAYS be pleased to state: (a) whether there is any wagon
shortage tn Punjab State:

(a) the number of persons killed (by if so, whether any action has
and injured in accidentg at unman- been taken to meet the wagong de-
ned railway crossings in Punjab dur- mand in Punjab: and
ing 1974-75 and the first quarter of '

1975; and (e) if so, facts thereof?
THE DEPUTY MINISTER IN THE

(b) whether any measures are be- MINISTRY OF RAILWAYS (SHRI
ing ta.ken for 'manning railway cros- BUTA SINGH)- (a) Wagon supply
singg in Pumn)ab? which 15 adequate, is not arranged on

a State-wise basis. There is no short-
age of wagons in Punjab.
THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI (b) and (c). Do not arise.
BUTA SINGH): (a) Information
about train atcidents is not compiled

State-wise but Railway-wise. On qEAT Wi WY & W gt iyt
whole of the Northern Railway which w7 T} wuAr

serveg seven states including Punjab,

32 persons were killed and 87 injured 8785 =it fewv wWiwd :
in the gecidents which took place at .o
unmanned level crossings during the Yo et 7y aA A g W fiv
period 1-4-74 to 31-3-75. During the (*) T ﬁy_{ R —

period 1.1.75 to 31.3-75, seven per-
sons were killed and 8 injured in F s I arel) grel T oY 3 g

such accidents, ®1 a9 6 W% Uy § foaer e

wIXOT QI wAar gTT Uy o
(b) Phe level crossings, where road A
and rail taffic & heavy or visibility 10-15 ¥9TAY 9T FAT &7 &=t orrar
is restricted are being converted on &
a programmed basis into manned le-
vel crossings after obtaining approval (=) =fe &, oY &7 woFTC FT W

of the State autharities. Six unman-
ned level crossings in Punjab State NOSAUIRRA LA LR R

Were manned during the year 1974.75. ¥fog ¥ sd Tt wcvwr g





